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[MR. DEPUTY-SPEAKER in the ChaiT] 

I also submit that there must be a 
provision for advertising the names of 
those people who commit tax evasion. 
I say that the All India Radio should 
be used once a week for publicising 
the names of the tax-evaders. Let 
them know that their names are going 
• 0 be made public. There should be 
no mercy to the tax-evaders. When 
all of us are asked to tighten our belt 
~  that the Plans can be worked, the 
tax-dodgers and tax-evaders go about 
to foreign countries and have private 
accounts there and make the most out 
of their money. I am of the opinion 
that even if we introduce public flog-
ging most of these tax-evaders will 
subtcit themselves to it rllther than 
pay the money. That is the position 
Even so, let the country know who 
those people are and that they wor-
ship only money. 

I find, Sir, that you arl.' becoming 
impatient and you are about to ring 
the bell. So I think I should yield 
to your ir~. I could have ~r  well 
understood that. if I had gone out of 
context in one word. I have been 
confining myself to the point through-
out. But I quite realise your difll-
culty. I could have gone on explain-
ing the provisions and ,ointing out 
how they were insufficient in the pre-
sent context and kept the House 
engaged for three or fOl'r hours. I 
do not want this House to be again 
made the subject of ridicule and be 
put to disrepute as has been done in 
the past. What the Law Commission 
says is partially true, as IS seen from 
the attitude of the hon Minister who 
brings forward this maS!)lve piece of 
legislation two days before it is taken 
up and wants it to be referred to the 
Committee after a discussion of ~ 
and a half hour!!. I w.ant that the 
Select Committee should spare no 
efforts and leave no !ltone unturne:i 
to go into the minutest t!etails which 
are necessary and when this Bill 

-Half-an-hour Discussion. 
413 (AI) L.S.-8. 

emerges from. tlI.e Committee, let u. 
hope it will be a Bill whIch will be 
worth having. 

17 brs. 

Mr. Deputy-Speaker: The dlscus-
lion will be continued tomorrow. We 
IhaU nDW take up the Half-an-Hour 
iiscuss;on . 

Shri N. R. MunlSwamy: On a point 
)f order. 

Mr. Deputy-Speaker: Discussion on 
this subject is adjournPd. 

Shri N. R. Muniswamy: This is very 
important. I did not want to inter-
rupt the previous speaker. 

Mr. Deputy-Speaker: That business 
is over; we have taken up the Half-
an-hour discussion. 

Shri N. R. Munlswamy: Shall I 
raise it tomorrow? 

Mr. Deputy-Speaker: Yes. 

1'7.02 hrs. 
BEEF SERVED IN ASHOKA HOTEL-
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The Deputy MInIster 01 Works, 
Housing and Supply (Shrl ADll K. 
Chanda) : Mr. Deputy-Speaker, it 
will be helpful to me if I ask the hon. 
Member, Shri Prakash Vir Shastri 
who has raised this discussion to let 

me know when he said 'shameful' 
whether he dislikes the serving of 
beef to customers of the Ashoka Hotel 
On religious grounds or on economic 
grounds. It is not clear from what 
he said. 

Mr. Deputy-Speaker: On both 
grounds, he said. 

Shri Anil K. Chanda: The facts are 
these. So far as the municipal bye-
laws are concerned, the slaughter of 
cattle, cows, is prohibited. And the 
other fact is that all hotels which 
serve international clientele serve 
beef. Ashoka Hotel is one of such 
hotels. And, as such, it serves beef 
to such customers as call for it. It 
is not as if it is a part of the normal 
menu of the Hotel. But it is avail-
able and anyone who would like to 
have it could have it. 

You are aware, Sir, that there are 
certain types of food which are very 
popular with western people. Beef-
steak, for instance, is a very popular 
item of diet in the daily menu of the 
western people. 

With regard to the economic as-
pect, 1 would first like to refer the 
hon. Member to a very big debate vte 
had had in this House when he was 
not a Member here on a Bill moved 
by Seth Govind Dasji for the protec-
tion of cows. I believe it was the 
only occasion when the Attorney-
General was called upon to give his 
opinion on the legal aspect of a pro-
posed law, whether prohibition of the 
slaughter of cattle was permissible 
under the law. And, the Prime Mi-
nister also intervened in that debate. 

I would like to refer to the opinion 
which was given by the Attorney-
General on the Indian Cattle Preser-
vation Bill. His categorical opinion 
was that it was not within the com-
petence of the Central Government to 
pass a law prohibiting the slaughter 
of cattle. It was a State subject and 
it was for the States themselves to 
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decide whether they would have it 
or not? 

A committee was appointed by the 
Government of India to enquire into 
the steps to be taken to prevent kil-
ling of milch cows; and the :report 
was submitted in 1955. The report 
says: 

"All those who advocate the 
imposition of a total ban on 
slaughter do not make any refer-
ence to the limited resources of 
the country. If the slaughter of 
cattle is banned India will have to 
face the problem of wild cattle." 

There were also cases before the 
Supreme Court and the Supreme 
Court gave the judgment that a total 
ban on the slaughter of the she-
buffaloes, bulls, bullocks, after they 
cease to be capable of yielding milk 
or of breeding or working as draught 
animals cannot be supported as rea-
sonable in the interest of the general 
public. Similarly, in 1960, in another 
judgment the Supreme Court said that 
it would tantamount to interfere with 
the Fundamental Rights of citizens-
that is, with regard to the prohibition 
of the slaughter of cattle. 

The han. Member stressed the im-
portance of cattle in an agricultural 
economy such as ours. SuPposinl, 
for argument's sake, there was a total 
ban on the slaughter of cattle and the 
importation of tinned beef was per-
mitted, would he object to that? 
That will not affec,t 'the economics of 
this country, so far as agricultural 
production is concerned. But his 
Hindu conscience and not economics, 
has come into play. It is on the basis 
of his Hindu conscience that really he 
bases his arguments. The pith and 
substance of his motion, I would say, 
is that the Hindu conscience is stirred 
by the fact that beef is served hl R 
hotel which is almost entirely Gov-
ernment-owned. As an orthodox 
Hindu he feels that his religion pro-
hibitsthe sale or eatin, of beef and 

therefore he feels that it mUlt be 
prohibited. 

! submit, Sir, that a larle section 
of our people beloni to another reli-
gion accordmg to the tenets of which 
plg'S meat is prohibited. There are 
also large sectlons of our people for 
whom killing of any anima} of &ny 
sort is prohibited. So, it comes to 
this. If we are going to have any 
hotels, we cannot supply beef because 
Hmdu conscience is disturbed; we 
cannot for a similar reason serve 
pig's meat-whether it is ham or pork 
or bacon or anythini else. Similarly, 
to save Jain conscience, we cannot 
supply any meat whatsoever. I do 
not know if the hon. Member l~ 

go that far. Then, if you take into 
account the researches of J. C. Bose, 
plant world also has got life. There-
fore, we will have ,to go without any 
fOOd whatsoever. I think it would be 
wrong on our part to be moved by 
sentiment, in these things. He is a 
very great scholar in Hindu Shastras 
and Sanskrit. I do not lmow 
any Sanskrit and all the Hindu 
Shastras which I have read are 
,through Bengali. Only today I look-
ed up an authoritative translation of 
Mahabharata in Bengali and I ftnd 
that there is reference, in seve1'tll 
places, to ancient rishis eating beef. 
I am told that there is one word in 
Sanskrit-Goghana-a guest tor whom 
cattle is slaughtered. 

Shri Bal Raj Madhok: He is wrong 
there. 

Shri Anil K. Cbauda: I may be 
wrong; I have already said that I tlo 
not claim to know Sanskrit well. ~  
thi!! is what I have read in Benpll 
books by one who is considered a very 
considerable scholar in Sanskrit an.:! 
in Hindu Shastru. 

T.-it' A.,ttrih ~l  \m1>Zr/H' 
~ ~  ~ if ~ 
IfrofI' ~ ~ f'r; q ~ ~ i m 
It.l -q t, ~ ~ l ~ ~ litf if 
"'I'N-f .mrf'f" ~ ftmT pi i I 
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['lift ~ ~~ I )  

lilt tR "'"'tor" I9iT ~ "crraft" i 
t I llr.IT WJ1: Pornr ali qt ~ ~ 
'1'Pl {f) ~~ m::r ~.  cnvfr ~) "" 
~ i ~ ij('flf I,.& .. ~ 

iil'ir ~r ~ lIlf' lfiTf mafu, r.~ 
\iffifT t aT m ~ ~ ~ cnvfr 
'fit "At fifilfr ~ (, m ~ ~ 
!IfPn' ~ I '(ij1fiT mlTSlTlf 'ITlf ~i  
iI'(f i I ~ ~ qftrfq- i i 
~ mlRf ~ ~ qrvft iIil orR 
iJifTlfr iiTRrT t I. nrc. ~ I  : "'l If{ ~ l ~ ~ 
fit; f.Iim tqn;rr ~.  ~1 i  ~ 
~~l ~  fiIi1Jr i I 

8hri AnU K.. Chanda: It is one 
scholar pitted against another scholar. 
Anyway we are not really bothered 
much about what is in the Shastru; 
we are dealing with the facts of today. 
It is a fact that a large percentale el 
our people do take beef. The P'Jorer 
sections of the Muslim community 
take beef because it is about the 
cheapest meat. I submit that it will 
tantamount to interference in heir 
Fundamental Rights if we are to 
prohibit the use of beef. 

So far as the hotel is concerned, the 
position is very clear. It is a Gov-
ernment hotel; and we do not claim 
any special privileges because It is 
a Government hGtel. But I I!ublllit 
that we should not be put to any 
special di1Bculty only because it 
happens to be a Government hotel. 
We are nGt having a monopoly busi-
ness; we are competing with othE:r 
hotels. A lOot of Government money 
has gone into it and therefort' it bas 
got ,to be run smoothly and efticiently. 

The hon. Member rt'lerred to the 
rise in the consumption of beet in the 
hotel. '!'!Ie rise has not been of any 

considerable amGunt because Lae hon. 
Member has iorgotten that w. the 
begmrung, in the earliest perlOd, we 
had hardly 80 clients a day. Today 
we are havmg about 340. Naturally, 
with a larger number of clients in the 
hOLel, the consumption of ~ will 
also go up. But ,that is noUung wben 
compared to the increase in tole con-
sumption of other types of meat like 
mutton or poultry. In 1958-09 the 
cost of beef purchased by the hotel 
was Rs. 15,840; in 1959-60, it was 
Rs. 17,120 and in 1960-61, it was 
Rs. 19,659. If you take into cOn&1de-
ration the growing popul81'Jty of the 
hotel and 'the larger number of people 
who are coming to this hotel-very 
often the accommodation in the hotel 
is absolutely full to the brim-it is 
a very small increase. 

The hon. Member in his notice to 
you, had said that because of tile use 
of beef in the hotel, the sale of beef 
in other hotels in Delhi hal gO'le up. 
I do not know how the hon. Member 
has collected the statistics. I myself 
have failed to collect the stathitics in 
spite of the Governmental agf:ncies 
whose help I sought in thil matter. 
I think it is just a surm.ise on the part 
Gt the hon. Member to say that 
because in the Asoka ~ l beet is 
supplied the sales of beef in Delhi as 
a whole have gone up. Befure the 
Asoka Hotel was started, there were 
other hotels in Delhi who supplied 
beef. It is nothing very unusual llr 
new. 

Then ,the hon. Member referred to 
Government parties. He askeJ whe-
ther in Government partieI' wine is 
not used and whether bep.f is also 
prohibited. So far as Government 
parties are concerned, just as w:ne Is 
nGt served, similarly no beef is serv-
ed. Beef is an item in the menu 
which is supplied only when specially 
ordered by the client. 

Dr. M. 8. Alley (Nagpur): Why did 
they stop wine here' 
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Shri AnU K. Chanda: Under the 
law in Delhi, you cannot supply wine 
to guests in public rooms. 

Dl·. M. S. Aney (Nagpur): Why did 
they make this law in Delhi? 

Shri AnU K. Chanda: As I said, the 
law cannot satisfy all opinions. In 
law, we have no right really to pro-
hibit the use of beef. The State can 
pass a law prohibiting the illaughter 
of cattle, but that does not mean that 
because there is a ban on the slaugh-
ter of cattle there is an automatic ban 
on the eating of beef. I pose this 
question: suppose we start importing 
beef-frozen beef or tinned meat-
from Australia, then ,the law ~ i i
ing the slaughter of cattle cannot 
really stop that. 

So far as intoxicating liquor is 
concerned, you are aware that under 

the law of the Delhi State, a special 
permit is required if a foreigner bas 
to conSllIIle intoxicating drinks in 
public rooms, and 'that drink is also 
kept only in his own room. The 
Asoka Hotel is run exactly on "he 
same principles and under the same 
rules as other hotels, quite a few of 
which are in Delhi. So, I submit that 
only because Asoka Hotel happens to 
be a Government hotel, it should not 
be put to any special difficulties. The 
rules and the laws are the same as 
for other hotels. The Asoka Hotel 
will carry on the work in the same 
manner as other hotels are carrying 
on. 

1'7.29 hrs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Frida'll, 4.pril, 
28, 1961/Vaisakha 8, 1883 (Saka). 




